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(») the particul ars of the big business
houses and multinat'opa! companics whicb
are trading in fisherles!

(b) the number of ships owned by
cach;

(¢) the value of [fish and fish pro-
ducts ecxported by each of them annually;

(d) wbhether the small fishermen are
being affectel) by their operations;

(¢) Ifso, the steps taken to safe-
guard the interests of small fishermen;

(N whether it is @ fact that there is a
great demand for Indian fish in forcign
countries; and :

(g) if so, the steps taken to boost the
fish exports?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS |IN
THE MINISTRY OF AGRICULTURE
(SHR! R, PRABHU): (a) to(c) Infor-
mation is bemg collected

(d) and (¢) Fishing zones have
been demarcated for trad-ttonal crafrs,
mechanised fishiog boais and decp sea
fishing vessels by ail State Governments
and Union Territorics in the mainland
except Gujarat and West Bengal States,
and the Union Territory of Pondicherry
either by suitahle lepi<'a‘ion or by issuing
executive orders As per this operation
of decp sea fishing trawlers is  prohibited
in the fishing zones demarcated for trad-
tional and mechanised scctor.

(f) Yes, Sir,

(g) Steps taken to poost export of
fish include promotion of prawn farming
for augmenting production of cultured
prawn, encouragement of produciton of
value added items like, Individual Quick
Frozen Products.  setting up of prawn
barcheries and measores for exploitation
of deep sca fishery resources.
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" Allotment of Goverameat accommodatioa

oa out of turn hasis

3797. DR A. K. PATEL : Will the
Minister of URBAN DEVELOPMENT
be pleased to state :

(a) the number of employees working
in the Directorate of Fstates who have
been allotted residential accommodation
out of turn during the last threc years,
year-wise;

(b) the grounds on which out of turn
allotment was made; and

(c) the period of service rendered by
such afficers in Government of India 7

THE MINISTFR OF STATE IN THE
MINISTRY OF URBAN DEVELOP.
MENT (SHRI DALBIR SINGH): (a)

Year 194 1985 1986

T ————

Numbers 19 15 2

(b) These aliotments have been made
on compassronate, medical, dcath, retire-
meot and other grounds connected with
nature of dutres and with approval of the
competent authority,

(c) The period of service raages fom
1 to 22 years.

F.sploitation of granite potcatial |a
Karastaka

3798 SHRI V. KRISHNA RAO :
Will the Minister of STEEL AND MINES
be p'esszd to state :

(a) whether Karnataks is one of the
richest granite bearing areas of the
country and In thc world;

(b) if 5o, the details thereof,;

(c) the tota! area exploited and the
steps proposed to exploit more areas for
mining of granite in Karnataka;

(d) the steps proposed for modernis-
ation of technology for mining of granite
io Kacnataka; and
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(¢) the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL AND MINES
(SHRIMATI RAMDULARI SINHA):
(a) to (¢) The information is beiog collec-
ted and sha!l be laid oo the Table of the
House.

News balleting oa violent Incidents ia Goa

3799. SHRI SHANTARAM NAIK :
Will the Mirister of INFORMATION
AND BROADCASTING be pileased to
state :

(a) the date and time of the news
bultetins through which A I.R. and
Doordarshan conveyed the news of violent
incidents that took place in Goa in
December last, lor the first time ;

(b) the date and time of the news
bu'letins through which the A, 1 R. and
Doordarshas convcyed to the people for
the first time that the situation In Goa
had become normal;

(c) whether it has come to the potice of
A [.R./Doordarshan that their inttial News
Bullenns which spoke of normal situation
having been restored in Goa. not only
conveyced a wrong oews, but also misled
several tourists, both internal and inter-
national, on their way to Goa; and

(¢) whethcer it is proposed to evolve
any check and counter check method with
respect to the news gathering machinery
of A.1.R./Doordarsban ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI! A K, PANJA):
(a) A.1.R. conveyed the news of violent
incidents in Goa for the first time on 20th
December, 1986 in its English News
Bulletio at 1400 brs. and by Doordrshan
botb in its Hindi and Enpgiish National
bulletins on 20th December, 1986,

(b) A.1L.R. in its News Bulletin put
in Hind! at 800 brs. on 27 December.
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1986} for the first time reported normalcy
in Goa and Doordarshan carried the news
io news in both its Hindi and English
national bulletins on 27th December, 1986;

(c) No, Sir.

(d) Everyday hundreds of news Items
are creeded by both the National News
Aegencies viz. UNI and PTI. It would not
be possible 1o check and verify cach and
every item before it is put out by AIR/
Doordarshan.

Geological Sarvey in Prakasam District

3800, SHRI C. SAMBU : Will tbe
Minister of STEEL AND MINES be
pleased to state :

(a) wheth r Geological Survey of India
has completed its survey of Prakasam
district, Andb:a Pradesh:

tb) whether National Mineral Deveiop-
mcnt Corporation of India has also
undertakcn a survey of mineral resources
m Prakasam district of Andhra Pradesh;
and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OE STEEL AND MINES
(SHRIMATI RAM DULARI SINHA) (a)
No, Sir. Geological Survey is a continuing
process and GSI is continuing systematic
geological mapping of the Quaternary
formations in Praxasam district, Andbra
Pradesh. Till now, G.S.I. has already
covered the entirc hard rock arca 1n the
district.

(h) and (¢) Yes, Sir, Detailed explore
ation carried out by N.M.D.C. established
a total reserve of &1 million tonnes of low
grade magnetile iron ore, in Marlapadu-
Konijedu block (66 m. tonnes) near
Ongole town and  Anoncgi-Burepalli-
Tammavaram block (15 m. tonnes). The
deposit Is not found to be techno-econo-
mcally viable at present.





